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THE MINISTER OF STATE IN THE 
:MINISTRY OF FINANCE (SHRI 
JAGANNATH PAllADIA): (a) The 
requisite information based on the 
..annual average Index Number of 
Wholesale Prices (1970-71-100) 

1,s furnished in the attached statement. 

(b) For the years prior to 1979-80 
the factors responsible for the price 

hanges and the remedial steps taken 
by the Government have been discus-
,sed in the Ecol\omic Survey presented 
every year , Parliament on the eve 
of each Budget. ~ for the current 
year, the socio-economic measures 
proposed to be adopted in the 
furtherence of broad objectives in-
-eluding price stabilization, as mention-
ed in the President's Address to 
Parliament on January 23 1980, will 
be gpelt out in the coming Budget and 
subsequently. A beginning has al-
ready been made by introducing a 
'Bill in the current Session of Parlia. 
ment to validate the ordinance on the 
Prevention of Black Marketing and 
Maintenance of Supplies of Essential 
Commodities. 

(C) The principal factors- responsi .. 
ble for the price rise are: widespread 
drought, upward reV1Slon in 
administered prices of certain com-
modities, international factors like 
increases in the prices of oil and oil 
products, shortfall in the supply of 
essential inputs like coal and power, 
stagnancy in industrial production and 
speculative forces reinforced by the 
liquidity in the system. 

Year 

1972-73 
1973-74 
1974-75 
1975-76 
1976-77 
1977-78 
1978-79 
1979-80· 

April-December) . 

Ra te of price 
change 

+10.0 
+20.2 
'+25.2 

(-) 1.1 
+2.1 
+5.2 

No change 
1+14.3 

·Variation in 1979-80 is over the 

Income Ta Rebate to Indi dua 
Practi as Prof ionaJs 

185. SHR! MOTIBHAI R. CHAU-
DHARY: Will .the Minister of 
FINANCE be pleased to state: 

(a) whether individuals practising 
as professionals are not allowed any 
rebate on account of Income-tax for 
the periodicals and newspapers pur_ 
chased by them for the efficient con-
duct of their business, whereas those 
returning income in the style of & 
'Co' or 'Associates' etc. are given this 
relief. 

(b) if so, the reasons for this dis-
parity; 

(c) whether he proposes to issue 
instructions to the Income-tax authori ... 
ties to grant relief to such individuals 
returning their income as 'profes-
sionals'; and 

(d) if not, the reasons for not grant 
ing this relief? 

THE MINISTER OF STATE IN THE' 
MINISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): (a) and 
(b). The information is being collec-
ted and will be laid on the Table of 
the House. 

(c) and (d). The matter will be 
examined in the light of information 
received in connection with (a) and 
(b) above. 

Direct Air Serv' ce between Delb· and 
Bhubane war 

186. SHRI CIDNTAMANI PANI .. 
GRAHl: Will the Minister of 
TOURISM AND CIVIL AVlATIO 
be pleased to state: 

(a) whether the direct Indian Air-
lines Service from Delhi to, Orissa 
State capital Bhubaneswar will start 
soon; and 

(b) if so, by what date? 
THE MINISTER OF OURISM 

AND CIVIL AVIATIO A D 
LABOUR (SHRIJ.B.PAT AIK): (a) 
and (b). F-27, IC-271/272 service on 

corr sponding p riod la t Y ar, 
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th Calcutta/Bhubneshwar/ Varanasi/l 
Delhi route' is being introduced by 
Indian Airlines effective 1st February, 
1980. It would operate thrice weekly. 

Abolition Of Sales Ta 

187. DR. VASANT KUMAR PAN-
DIT: Will the Minister of FINANCE 
be pleased to state: 

(a) whether Government have 
taken a final decision on the aboli-
tion of Sales Tax in the country; 

(b) whether Government are 
thinking of imposing additional ex ... 
cise duties or any other levy in 
lieu of Sales Tax to compensate 
the loss in the State Revenue; and 

(c) what is the total revenue by 
way of Sales Tax in each of the 
States during 1977-78 and 1978-79? 

THE MINISTER OF FINANCE 
AND INDUSTRY (SHRI R. VENK ... 
ATARAMAN): (19.) and (b). Levy 
of tax on sales or purchases of goods 
taking place within a state is a 
State 'Subject of taxation under the 
Constitution. Efforts were made by 
the previous Government to persu-
ade the State Governments to agree 
to the abolition of Sales-tax and its 
replacement by appropriate Excise 
Duties in a suitable manner; but the 
State Governments showed reluctan-
ce towards such a cours of action. 
The question of extending the sch-
eme of replacement of Sale'S-tax by 
additional Excise Duties on some es-
sential commidites like cement, medi-
ine vanaspati and petroleum pro-

ducts as recommended by the Indir-
ects Taxation Enquiry Committee 
was last con idesred at the meeting 
o the Chief Ministers of states held 
on 19th and 20th May, 1979. This 
proposal was also objected to by a 
arge majority of States. The p~e

sent Government will explore, With 
he cooperation of the State Gove:n-

ments, the possibility tJf ref~rmlng 
exi ting Sales-tax structunre In the 
. ;terest of consumers and trader · 

(c) The total revenue from Sales .. 
tax which includes Central Sales-
tax, General SalE.;s-tax, tax on motor 
spirit and purchase tax On sugarcane 
during these years is .s under":-

oJ 

Name of State : 

J 

Andhra Pradesh . 

Assam 

Bihar 

Gujarat 

Haryana . 

Himachal Pradesh 

Jammu & Kashmir 

Karnataka 

Kerala 

Madh ya Pradesh 

(In Lakhs of upees) 

1977~78 
(R.E.) 

1,55,6s-

\ 29,50 

1,24,81 

2,09,85 

73,12 

6,90 

7,50 

1,48,5° 

1,12,18 

1978-79 
(B.E.} .. 

1,65,29 

31,8z 
1,34,82 

2,24,29 

1,62,00 

Maharashtra 4,74,03 51,800 

Manipur . 1,41 1 ,55 

M ghalaya 1,3Z 1,49 

Nagaland 98 1,09 

Orissa 6 I ,00 58,16 

Punjab 98,33 1,09,22 

Rajasthan. 1,00,00 1,1 1,38 

Sikkim 32 36 

Tamil Nadu 2,47,16 2,61,03 

Tripura • 80 go 

Uttar Pradesh • 2,33,01 2,45,01 

We t Bengal 2,16,99 2,42,61 

Delhi 961°1 1,06,00 

Oth r Union Territories 15,34 15,96 

TOT L Union Territo~i I,II,35 1,21,96 




